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Rajya Babba, at its siting held on
th 15th mu:h. 1974, am-d with-
ot sny Kaso
(Aoquidtim ndzwdnas
India) BfY), 1974, which was pasud
bYy the Lok Sabha at itg sitting held
on the 5th March, 1974”.

PUBLIC ACCOUNTS COMMITTEE
NINETY-EIGHTH REPORT

SHRI JYOTIRMOY BOSU (Diamoni
Harbour) I beg to present the Ninty-
eight Report of the Public Accounts
Committee on the action taken by Gov-
ernment on the recommendations con-
iamed 1 thexr Ninetieth Report on the
Report of the Comptroller and Auditor
General of India for the year 1870-71,
Union Government (Civil), Revenue
Receipts, relating to Union Excise
Duties
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STATEMENT RE LEVY IMPOSED

BY COTTON TEXTILES EXPORT

PROMOTION COUNCIL ON YARN
EXPORT

MR SPEAKER. Prof
yaya

Chattopadh-

THE MINISTER OF COMMERCE
(PROF D, P. CHATTOPADHVA-
YA): Mr Speaker, Sir, on the 25th
february, 1874, hon. Member, Shri

Madhu ILimaye, referred to the
charge of....
MR, SPEARER: In vrder 0 save

time, he may lay it on e Table,

PROP. D. P. CHATTOPADHYA-
YA- I fay the statemsent on the
Tatle,

Statemint

On 25-2-197% Hon'bls Meifiber Shri
Madhu Limaye, referred to the charge
&m 1/- per m&my Inibomid by

Export Promotion

Yarn saxports (St.)

Councal gn export of cottox yarn and
questioned the Counal’'s competence
n le this charge, The Cotlon
Textiles Export Promotion Council
(Texprocil) i a body gponsered and
recognised by Government as an export
promotijon agency The Councll has
been providing useful service to ex-
poriers of cotton textiles by digse-
minating market intelligence and
negotiating bulk orders The Council
has also been regulating exporis of
cotton textileg to quota countries so as
to ensure that quota levels are rot
exceeded and maximum foreigy ex-
change reslisation 1s achieved wrthin
the imited quantum of export admztted
by individual imporhing countries It
stands to the Council's credit that In
the last three yvears exports of cotton
textiles have risen very substantially
as seen from the following figures

Value
(In crores of Rs.)

Year

1971 110

1972 150

1973 194

" As the Honble Membeér may be
aware, in 1972 the Texprocil enteved
into a cénversion deal with Meswrs.
EXPORTLION of USSR witereby
20,000 tonisies of cotton were to be
suppled by Messrs EXPORTLJON and
127 million sq metres of pabrits and
4 488 milhon pieces of towels were to
be supplied by the Council, On &~
count of the changes in the marke
position of cotton and cotton cloth
‘withm the country, this cenvermon
dea] hus resulted in a substantial Jss
to the Councll,

-

It 1a undemtoed that the Council has
levied a charge of Rs 1/- per kR, of
yarn exported, with effect from Decem-
‘ber, 1573, to make up a postion of the
1ouuum In view of the peavices
being rendered by the Council fo the
wUxporting commumnity and the need tp
mbintain the Council's fmannisl vie-
bility, Hon'tle Members will agee



